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NHRC notice to Rajasthan govit.
over sewer worker’s death

The National Human Rights Commission (NHRC)
on Saturday said it has issued a notice to the
Rajasthan government and the Ajmer Police
Commissioner over reports that a labourer got
buried when soil caved in while digging a sewer
pit on the campus of a power house. A few
labourers, including the victim, were digging a
30-foot well when the purported incident
happened, the NHRC said. The commission
observed that, if true, the incident is a serious
violation of human rights. It has sought a detailed
report within two weeks, including
compensation, if any, provided to the next of kin
of the deceased. »n
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NHRC to hold
(Open Hearing
& Camp Sitting’
at Hyderabad on
28-29 July

OUR CORRESPONDENT

NEW DELHI: The National
Human Rights Commission
(NHRC) is holding a two-day
Open Hearing and Camp Sitting
at Hyderabad to hear 109 alleged
human rights violations cases of
Telangana on 28th - 29th July to
expedite justice to the victims.

The NHRC Chairperson,
Justice V Ramasubramanian,
Members, Justice Bidyut Ranjan
Sarangi and Vijaya Bharathi Say-
ani will hear the cases in the pres-
ence of the complainants and
the concerned State officers from
10.00 am at the MCR HRD Insti-
tute, Jubilee Hills, Hyderabad.

NHRC, India Secretary
General, Bharat Lal; R P Meena,
Director General (Investiga-
tion); Registrar (Law), Joginder
Singh and other senior officers
will be present.
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Grief, fury take over as Raj school
tragedy victims are laid on pyres

Rajiv Saxena &
Shoeb Khan | nn

Kota/Jaipur: Grief en-
gulfed Piplodi village in Ra-
jasthan’s Jhalawar district
Saturday as families bid fare-
well to seven schoolchildren
killed when a govt school
building collapsed a day ear-
lier. The youngest victim was
seven. The oldest, 13.

A single pyre bore the
bodies of siblings Meena, 12,
and Kanha, 7. “I've lost ev-
erything... I had only two
children and both are gone.
My home is empty,” said
their mother, inconsolable.
The other victims included
Kundan, 10; Harish,11; Payal,
13; Kartik, 8 —all from Piplo-
di — and Priyanka, 12, from
nearby Chandpura. They
were among 28 children

Govt orders urgent
school safety audits

he ministry of education

has directed all states and
UTs to immediately conduct
safety audits of educational
institutions and ensure
comprehensive measures to
protect students’ physical and
mental well-being. The
advisory, issued as a matter of
urgency, mandates structural
assessments of schools and
child-related facilities, training
in emergency preparedness,
and robust mechanisms for
psychosocial support. Tnn

trapped when a classroom
wall and roof gave way dur-
ing school hours Friday.
NHRC issued notices to
state govt and Jhalawar SP,

demanding a detailed report
within two weeks. The com-
mission flagged earlier com-
plaints about the school’s de-
teriorating structure, which
locals said were ignored.

Police have filed an FIR
against the headmaster and
four teachers, though Jhala-
war SP Amit Kumar said no
names were mentioned.

“No arrests have been
made. Investigation is un-
derway,” he said.

The collapse has sparked
outrage, laying bare systemic
neglect in public school in-
frastructure. Social groups,
opposition netas, and citizens
flooded social media with im-
ages of crumbling class-
rooms, leaking roofs, and
flooded compounds. In many,
cattle could be seen wander-
ing through schoolyards.
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NHRC seeks
report from
state govt

Jaipur: National Human
Rights Commission
(NHRC) Saturday issued
notices to Rajasthan govt
and Superintendent of Poli-
ce Jhalawar in the wake of
collapse of a govtschool bu-
ilding in the district.

The NHRC sought a de-
tailed report from the govt
in two weeks.

In astatement issued Sa-
turday, NHRC said it has
“taken suo motu cognisan-
ce of a media report that a
govt school building collap-
sedresulting in the death of
seven children and injuries
to 28 othersinJhalawardis-
trict of Rajasthan on 25th
July”,

Reportedly, locals had
informed the district aut-
horities about the "dilapi-
dated condition of the scho-
ol building, but no action
was taken," it said. Tnn
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Govt gets NHRC notice
over death of labourer

New Delhi: NHRC Saturday
said it had issued a notice to
the Rajasthan government
and the Ajmer policecommis-
sioner over reports that a la-
bourer got buried when the
soil caved in while digging a
sewer pit on the campus of a
power house.

A few labourers, inclu-
ding the victim, were digging
a 30-feet-deep well when the
alleged incident happened,
the National Human Rights
Commission said.

In a statement, the rights
panel said it has "taken suo
motu cognisance of a media
report that a 50-year-old labo-
urer was buried under the so-
il while digging a sewer piton

the campus of apower house"
in Ajmer district on July 14.

The commission has ob-
served that the content, if
true, raise a serious violation
of human rights of the vic-
tim. Therefore, it has issued
notices to the chief secretary
of the government of Rajast-
han and the commissioner of
police of Ajmer, seeking a de-
tailed report in two weeks.
The report is expected to in-
clude compensation, if any,
provided to the next of kin of
the deceased, it said.

According to the media re-
port, carried on July15, the vic-
tim was 18 feet down when the
soil suddenly caved in, comple-
tely burying him. et
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NHRC notice to Rajasthan govt.
over sewer worker’s death

The National Human Rights Commission (NHRC)
on Saturday said it has issued a notice to the
Rajasthan government and the Ajmer Police
Commissioner over reports that a labourer got
buried when the soil caved in while digging a
sewer pit on the campus of a power house. A few
labourers, including the victim, were digging a
30-foot well when the alleged incident
happened, the NHRC said. The commission
observed that, if true, the incident is a serious
violation of human rights. It has sought a detailed
report within two weeks, including
compensation, if any, provided to the next of kin
of the deceased. #n
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1 pyre, 2 siblings: Fury over

Rajasthan school tragedy
i i:! I LINE OF NO CONTROL np ADHWARYU

RajivSaxena & Shoeb Khan | Tnn

Kota/Jaipur: Grief en-
gulfed Piplodi village in Ra-
jasthan’s Jhalawar district
Saturday as families bid fare-
well to seven schoolchildren
killed when a govt school
building collapsed a day earli-
er. The youngest victim was
seven. The oldest, 13.

A single pyre bore the bod-
ies of siblings Meena, 12, and
Kanha, 7. “I've lost every-
thing...Ihad only two children
and both are gone. My home is
empty.. I wish god had taken
me instead,” said their mother,
inconsolable.

The other victims includ-
ed Kundan, 10; Harish, 11,
Payal, 13; Kartik, 8 —all from
Piplodi — and Priyanka, 12,
from nearby Chandpura.
They were among 28 children
trapped when a classroom
wall and roof gave way dur-
ing school hours Friday.

Former CM Vasundhara
Raje and Jhalawar-Baran MP
Dushyant Singh visited the
village, offering condolences
and a contractual job to the
bereaved father of the two
siblings. Of the21children in-
jured, nine were discharged
Saturday, SDM Abhishek
Charan said. The remaining
were recovering.

NHRC issued notices to
state govt and Jhalawar SP,
demanding a detailed report
within two weeks. The com-

mission flagged earlier com-
plaints about the school’s de-
teriorating structure, which
locals said were ignored.
Police have filed an FIR
against headmaster and four
teachers, though Jhalawar
SP Amit Kumar said no
names were mentioned. “No

arrests have been made. In-

vestigation is underway,” he
said.

Congress state president
Govind Singh Dotasra urged

allMPsand MLAstoriseabove
politics and allocate funds
from MPLAD/MLALAD for
urgent repairs. “This is a time
for accountability, not opposi-
tion,” he said. Shahpura MLA
Manish Yadav said 365 class-
rooms across 101 schools in his
constituency were in unsafe
condition.

Protests broke out in mul-
tipledistricts.In Jora Ka Khe-
da, villagers shared footage
of aschool with abrokenroof.
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1 pyre, 2 siblings:
Raj school tragedy
triggers fury

Rajiv Saxena & Shoeb Khan

Kota/Jaipur: Grief en-
gulfed Piplodi village in Ra-
jasthan’s Jhalawar district
Saturday as families bid fare-
well to seven schoolchildren
killed when a govt school
building collapsed a day earli-
er. The youngest victim was
seven. The oldest, 13.

A single pyre bore the bod-
ies of siblings Meena, 12, and
Kanha, 7. “I've lost every-
thing... I had only two children
and both are gone. My home is
empty.. I wish god had taken
me instead,” said their mother,
inconsolable.

The other victims includ-
ed Kundan, 10; Harish, 11;
Payal, 13; Kartik, 8 — all from
Piplodi — and Priyanka, 12,
from nearby Chandpura.
They were among 28 children
trapped when a classroom
wall and roof gave way dur-
ing school hours Friday.

Former CM Vasundhara
Raje and Jhalawar-Baran MP
Dushyant Singh visited the
village, offering condolences
and a contractual job to the
bereaved father of thetwosib-
lings. Of the 21 children in-
jured, nine were discharged
Saturday, SDM Abhishek
Charan said. The remaining

NHRC |ssued notices t[} stat gvt
& Jhalawar SP, demanding a
detailed report within two weeks

were recovering.

NHRC issued notices to
state govt and Jhalawar SP,
demanding a detailed report
within two weeks. The com-
mission flagged earlier com-
plaints about the school’s de-
teriorating structure, which
locals said were ignored.

Police have filed an FIR
against headmaster and four
teachers, though Jhalawar SP
Amit Kumar said no names
were mentioned. “No arrests
have been made. Investigation
isunderway,” he said.

Congress state president
Govind Singh Dotasra urged
all MPsand MLAstoriseabove
politics and allocate funds
from MPLAD/MLALAD for
urgent repairs.
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NHRC seeks report from
Rajasthan on worker's
death while digging pit

NEW DELHI, JULY 26

THE NHRC has sought a report from the
Rajasthan government and state police chief
within two weeks over a 50-year-old labourer
gelting buried-to-death under the soil while
digging a sewer pit in Ajmer earlier this month,
an official said on Saturday.

The National Human Rights Commission
(NHRC) took suo motu cognisance of a media
report related to a labourer on the
campus of a power plant in Ajmer district on
July 14,

Reportedly, the victim, along with other
labourers, was digging a 30-feet-deep pit when
the incident happened.

The Commission observed that the contents,
if true, raise a serious violation of the human
rights of the victim.

It issued notices to the Chief Secretary,
Government of Rajasthan and  the
Commissioner of Police, Ajmer, calling for a
detailed report within two weeks with details
on compensation, if any, provided to the next of
kin of the deceased.

According to the media report, carried on
July 15, the victim was about 18 feet down when
the soil suddenly caved in, burying him under
it. The other labourers managed to escape.
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sanitation workers

In a major relief to sanitation workers in the state who of-
ten face extremely poor and hazardous working conditions,
and work without proper safety gear, exposing themselves
to toxic waste and harmful gases, CM Mohan Charan Majhi
Saturday announced a life insurance cover of T 10 lakh to each
one of them, and a compensation of T30 lakh if they lose their
lives on duty, The decision will benefit over 10,000 sarnitation
workers from 115 cities and totons of the state. Significantly,
the decision came a day after the NHRC directed the Secre-
tary of Labour and Employment department, and the Angul
district Magistrate to submit a report regarding the death
of two sanitation workers in the district last year, including
compensation to their families. According the Ministry of
Social Justice & Empowerment data, the state had reported
two deaths due to sewage tank cleaning incidents in the last
Sfive years (Cuttack, April 15, 2021), while in April this year,
two workers had died of suffocation in Rayvagada district
while cleaning a well. Last month, four workers had died in
Nabarangpur district during the construction of a septic tank

itation Work - Safety, Dig-
nity & Inclusion’, organised
by the Housing and Urban
Development Department of
the state government.

“It is our moral responsi-
hility to provide sanitation

PNN & AGENCIES

Bhubaneswar, July 26:
Chief Minister Mohan
Charan Majhi Saturday
announced a life insurance
cover of 10 1akh for sanita-

tion workers, and a compen-
sation of 230 lakh if they lose
their lives on duty,

Majhi made the announce-
ment after inaugurating a
two-day national workshop
on "Transforming Core San-

workers justice, safety and
dignity,” he said, addressing
the programme.

“Key sanitation workers,
mostly engaged in cleaning
swage and safety tanks, will
be provided with life insur-

tance of T30 1lakh for loss of
life in the field,” he said,

They will also be given
mobile phones and allotted
houses under the Pradhan
Manitri Awas Yojana (Ur-
ban). he added.

Majhi said a 15-day state-
wide campaign will be held
from August 15 to make san-
itation workers aware of the
benefits.

He said the Jagannath
culture alsp spreads the
message of cleanliness,

The CM said the Odisha
government's social wel-
fare scheme for sanitation
workers, Garima Yojana,

h'-'- GARIMA
i

] gy =

Transforming Core Sanitation Work
Satory, Dignity & Inciusion

has been an inspiration for
many states.

He said more than 10,000
sanitation workers from 115
cities and towns of the state
have been identified for the
benefits.

“Today's workshop is an
important platform. From
this platform, sanitation
workers from different
states can learn a lot from
each other's experiences,”
he said. Representatives of
seven states were participat-
ing in it.

On this occasion, the CM
inaugurated an exhibition of
modern equipment related
to sanitation work.
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NHRC seeks report from state govt

https://timesofindia.indiatimes.com/city/jaipur/nhrc-seeks-report-from-state-
govt/articleshow/122927161.cms

TNN | Jul 27, 2025, 12.22 AM IST

Jaipur: National Human Rights Commission (NHRC) Saturday issued notices to
Rajasthan govt and Superintendent of Police Jhalawar in the wake of collapse of a govt
school building in the district.

The NHRC sought a detailed report from the govt in two weeks.

In a statement issued Saturday, NHRC said it has "taken suo motu cognisance of a media
report that a govt school building collapsed resulting in the death of seven children and
injuries to 28 others in Jhalawar district of Rajasthan on 25th July”.

Reportedly, locals had informed the district authorities about the "dilapidated condition of
the school building, but no action was taken," it said. tnn
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NHRC notice to Rajasthan govt over Jhalawar school building collapse
Synopsis

The NHRC has taken cognizance of the tragic collapse of a government school building
in Rajasthan’'s Jhalawar district, which resulted in the death of seven students and injuries
to many others. Notices have been issued to the Rajasthan government and the Jhalawar
superintendent of police, seeking a detailed report within two weeks.

https://m.economictimes.com/news/india/nhrc-notice-to-rajasthan-govt-over-jhalawar-
school-building-collapse/amp articleshow/122923968.cms

By PTI | Jul 26, 2025, 07:39:00 PM IST

New Delhi: The NHRC on Saturday said it has issued notices to the Rajasthan
government and the superintendent of police of Jhalawar in the wake of collapse of a
government school building in the district resulting in the death of seven students and
injuries to several others.

The National Human Rights Commission has sought a detailed report in two weeks.

A regular morning, alive with the chatter of students assembling for prayers, quickly
turned into tragedy on Friday when a portion of the Piplodi government school building in
Jhalawar district collapsed, killing seven children and injuring over 25, some of them
critically.

The NHRC, in a statement, said it has "taken suo motu cognisance of a media report that
a government school building collapsed resulting in the death of seven children and
injuries to 28 others in Jhalawar district of Rajasthan on 25th July".

Reportedly, locals had informed the district authorities about the "dilapidated condition of
the school building, but no action was taken," it said.

The commission has observed that the content of the media report, if true, raise a serious
issue of human rights violation.

"Therefore, it has issued notices to the chief secretary, government of Rajasthan and the
superintendent of police, Jhalawar, calling for a detailed report on the matter within two
weeks," the statement said.

The report is also expected to include the status of health of the injured students as well
as compensation, if any, paid to the next of kin of the deceased, the rights panel said.
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NHRC Issues Notice To Rajasthan Govt Over Jhalawar School Building Collapse
That Killed 7 Students

On July 25, seven students were killed and 28 others severely injured after the collapse
of a government school building in Jhalawar district, Rajasthan.

https://zeenews.india.com/india/nhrc-issues-notice-to-rajasthan-govt-over-jhalawar-
school-building-collapse-that-killed-7-students-2937495.html|

Last Updated: Jul 26, 2025, 11:25 PM IST | Source: ANI

NHRC, Rajasthan, Jhalawar School, Building Collapse, Piplodi Primary School

The National Human Rights Commission (NHRC), India, has taken suo motu cognisance
of a deeply disturbing incident involving the collapse of a government school building in
Jhalawar district, Rajasthan, on 25th July 2025.

The tragedy claimed the lives of seven young students and left 28 others severely injured,
raising grave concerns over infrastructure safety and administrative accountability.

According to media reports, local residents had repeatedly warned the district authorities
about the building's deteriorating condition, but no preventive action was taken.

This apparent negligence has prompted the NHRC to intervene, observing that if the
media reports are accurate, the case reflects a significant failure in the duty of care owed
to students. In response, the Commission has issued formal notices to the Chief
Secretary of Rajasthan and the Superintendent of Police in Jhalawar.

These officials have been directed to provide a detailed report within two weeks, covering
various aspects of the incident. The report is expected to outline the current medical
condition of the injured students and specify the compensation provided to the families of
the deceased. It should also address whether disciplinary action has been initiated
against any officials deemed responsible for the negligence and what preventive steps
have been taken to avoid similar tragedies in the future.

The NHRC emphasises the urgent need for structural audits of school buildings
throughout Rajasthan and a comprehensive reassessment of safety measures across
public educational institutions.

Prior to this, the Rajasthan government has decided to prioritise the repair of dilapidated
school buildings, government institutions, and Anganwadi centres across the state. The
decision was taken during a review meeting chaired by Chief Minister Bhajanlal Sharma.

The Chief Minister announced that the permissible allocation under the Dang, Magra, and
Mewat Regional Development Plan for the repair of government institutions, including
school buildings and Anganwadi centres, would be increased from 15 per cent to 20 per
cent.
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NHRC notice to Rajasthan govt over Jhalawar school building collapse

https://www.ptinews.com/editor-detail/NHRC-notice-to-Rajasthan-govt-over-Jhalawar-
school-building-collapse/2763708

NEW DELHI: (Jul 26) The NHRC on Saturday said it has issued notices to the Rajasthan
government and the superintendent of police of Jhalawar in the wake of collapse of a
government school building in the district resulting in the death of seven students and
injuries to several others.

The National Human Rights Commission has sought a detailed report in two weeks. A
regular morning, alive with the chatter of students assembling for prayers, quickly turned
into tragedy on Friday when a portion of the Piplodi government school building in
Jhalawar district collapsed, killing seven children and injuring over 25, some of them
critically.
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Rajasthan: NHRC seeks report on Jhalawar school roof collapse that killed 7
children

https://thenewsmill.com/2025/07/rajasthan-nhrc-seeks-report-on-jhalawar-school-roof-
collapse-that-killed-7-children/

Written By: ANI | Published on: Jul 26, 2025

Rajasthan: NHRC seeks report on Jhalawar school roof collapse that killed 7 children

The National Human Rights Commission (NHRC), India, has taken suo motu cognisance
of a media report that a Government school building collapsed, resulting in the death of
seven children and injuries to 28 others in Jhalawar district of Rajasthan.
Reportedly, citing negligence of the administration, the local residents had informed the
District authorities about the dilapidated condition of the school building, but no action
was taken.
The Commission has observed that the contents of the media report, if true, raise a
serious issue of human rights violation. Therefore, it has issued notices to the Chief
Secretary, Government of Rajasthan and the Superintendent of Police, Jhalawar, calling
for a detailed report on the matter within two weeks.
The report is expected to include the health status of the injured students, as well as any
compensation paid to the next of kin of the deceased.
Meanwhile, Rajasthan’s Health Minister Gajendra Singh Khimsar said that the state
government has ordered a report within five days on the roof collapse at a school in
Jhalawar that claimed the lives of seven students on  Friday.
He added that the Public Works Department (PWD) has been directed to assess the
structural condition of all school buildings across the state.
“...The Chief Minister has asked for a report within the next five days... PWD department
officials will inform about the strength of each building and structure in Rajasthan...”
Khimsar told reporters on Saturday.
Earlier in the day, former Rajasthan Chief Minister and senior BJP leader Vasundhara
Raje paid a condolence visit to the families of the students who lost their lives in the tragic
incident.

Raje met with the grieving families, expressing her solidarity and support. She also
mentioned that the Chief Minister had made some announcements the previous day, and
they would follow up on them.
The state government has announced a compensation of Rs 10 lakh for the family of
each deceased student. “One family member will be given a contractual job, and the
school building will be reconstructed. The new classrooms will be named in memory of
the children who lost their lives,” the CM said
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NHRC takes suo motu cognizance of Jhalawar school building collapse that killed
7 students

https://www.aninews.in/news/national/general-news/nhrc-takes-suo-motu-cognizance-
of-jhalawar-school-building-collapse-that-killed-7-

students20250726215634/? cf chl tk=G4 ZE4ngOrWgFR.m4ufi7uTKkC5EIlyZX3LYyK9
|TLOKQ-1753549533-1.0.1.1-6HNKWL4VSIEKd|jJILKT4ig0725tyFrvUX ledOc7RK8

ANI | Updated: Jul 26, 2025 21:56 IST ANI News

New Delhi [India], July 26 (ANI): The National Human Rights Commission (NHRC), India,
has taken suo motu cognisance of a deeply disturbing incident involving the collapse of
a government school building in Jhalawar district, Rajasthan, on 25th July 2025.

The tragedy claimed the lives of seven young students and left 28 others severely injured,
raising grave concerns over infrastructure safety and administrative accountability.

According to media reports, local residents had repeatedly warned the district authorities
about the building's deteriorating condition, but no preventive action was taken.

This apparent negligence has prompted the NHRC to intervene, observing that if the
media reports are accurate, the case reflects a significant failure in the duty of care owed
to students. In response, the Commission has issued formal notices to the Chief
Secretary of Rajasthan and the Superintendent of Police in Jhalawar.

These officials have been directed to provide a detailed report within two weeks, covering
various aspects of the incident. The report is expected to outline the current medical
condition of the injured students and specify the compensation provided to the families of
the deceased.

It should also address whether disciplinary action has been initiated against any officials
deemed responsible for the negligence and what preventive steps have been taken to
avoid similar tragedies in the future.

The NHRC emphasises the urgent need for structural audits of school buildings
throughout Rajasthan and a comprehensive reassessment of safety measures across
public educational institutions. Prior to this, the Rajasthan government has decided to
prioritise the repair of dilapidated school buildings, government institutions, and
Anganwadi centres across the state. The decision was taken during a review meeting
chaired by Chief Minister Bhajanlal Sharma.

The Chief Minister announced that the permissible allocation under the Dang, Magra, and
Mewat Regional Development Plan for the repair of government institutions, including
school buildings and Anganwadi centres, would be increased from 15 per cent to 20 per
cent. (ANI)
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India News | NHRC Notice to Rajasthan Govt over Jhalawar School Building
Collapse

https://www.latestly.com/agency-news/india-news-nhrc-notice-to-rajasthan-govt-over-
jhalawar-school-building-collapse-7024009.html

July 26, 2025

Get latest articles and stories on India at LatestLY. The NHRC on Saturday said it has
issued notices to the Rajasthan government and the superintendent of police of Jhalawar
in the wake of collapse of a government school building in the district resulting in the
death of seven students and injuries to several others.

Agency News

New Delhi, Jul 26 (PTI) The NHRC on Saturday said it has issued notices to the Rajasthan
government and the superintendent of police of Jhalawar in the wake of collapse of a
government school building in the district resulting in the death of seven students and
injuries to several others.

The National Human Rights Commission has sought a detailed report in two weeks.

A regular morning, alive with the chatter of students assembling for prayers, quickly
turned into tragedy on Friday when a portion of the Piplodi government school building in
Jhalawar district collapsed, killing seven children and injuring over 25, some of them
critically.

The NHRC, in a statement, said it has "taken suo motu cognisance of a media report that
a government school building collapsed resulting in the death of seven children and
injuries to 28 others in Jhalawar district of Rajasthan on 25th July”.

Reportedly, locals had informed the district authorities about the "dilapidated condition of
the school building, but no action was taken," it said.

The commission has observed that the content of the media report, if true, raise a serious
issue of human rights violation.

"Therefore, it has issued notices to the chief secretary, government of Rajasthan and the
superintendent of police, Jhalawar, calling for a detailed report on the matter within two
weeks," the statement said.

The report is also expected to include the status of health of the injured students as well
as compensation, if any, paid to the next of kin of the deceased, the rights panel said.

(The above story is verified and authored by Press Trust of India (PTI) staff. PTI, India’s
premier news agency, employs more than 400 journalists and 500 stringers to cover
almost every district and small town in India.. The views appearing in the above post do
not reflect the opinions of LatestLY)
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NHRC notice to Rajasthan govt over school building collapse

Taking suo moto cognisance of the tragedy which claimed 7 innocent lives, the NHRC
on Saturday said it has issued notices to the Rajasthan government and the
superintendent of police of Jhalawar in the wake of collapse of a government school
building in the district . The mishap also resulted in grave injuries to several others.

https://newsarenaindia.com/nation/nhrc-notice-to-rajasthan-govt-over-school-building-
collapse/51428

News Arena Network - New Delhi - UPDATED: July 26, 2025, 08:40 PM - 2 min read

Taking suo moto cognisance of the tragedy which claimed 7 innocent lives, the NHRC
on Saturday said it has issued notices to the Rajasthan government and the
superintendent of police of Jhalawar in the wake of collapse of a government school
building in the district . The mishap also resulted in grave injuries to several others.

The Human Rights body has sought a detailed report in two weeks.The NHRC, in a
statement, said it has "taken suo motu cognisance of a media report that a government
school building collapsed resulting in the death of seven children and injuries to 28 others
in Jhalawar district of Rajasthan on 25th July".

A regular morning, alive with the chatter of students assembling for prayers, quickly
turned into tragedy on Friday when a portion of the Piplodi government school building in
Jhalawar district collapsed, killing seven children and injuring over 25, some of them
critically.

Reportedly, locals had informed the district authorities about the "dilapidated condition of
the school building, but no action was taken," it said.The commission has observed that
the content of the media report, if true, raise a serious issue of human rights violation.

"Therefore, it has issued notices to the chief secretary, government of Rajasthan and the
superintendent of police, Jhalawar, calling for a detailed report on the matter within two
weeks," the statement said.The report is also expected to include the status of health of
the injured students as well as compensation, if any, paid to the next of kin of the
deceased, the rights panel said.

Meanwhile, the NHRC also issued a notice today to the Rajasthan government and the
Ajmer police commissioner over reports that a labourer got buried when the soil caved in
while digging a sewer pit on the campus of a power house.A few labourers, including the
victim, were digging a 30-feet-deep well when the alleged incident happened, the National
Human Rights Commission said.The Commission has observed that the content, if true,
raise a serious violation of human rights of the victim.
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Therefore, it has issued notices to the chief secretary of the government of Rajasthan and
the commissioner of police of Ajmer, seeking a detailed report in two weeks. The report
is expected to include compensation, if any, provided to the next of kin of the deceased,
it said.According to the media report, carried on July 15, the victim was about 18 feet
down when the soil suddenly caved in, completely burying him under it. The other
labourers managed to escape.

The police, along with civil defence personnel, reached the spot and took the victim out
after an effort of about 6-7 hours. The body of the deceased was sent for post-mortem,
the statement said.
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Rajasthan School Collapse: NHRC Seeks Report On Jhalawar Tragedy That Killed
7 Children

NHRC has taken notice and demanded a report from the Rajasthan government on
Jhalawar school collapse within two weeks. The state government has ordered its own
report and announced compensation of Rs 10 lakh per deceased student's family, along
with a job and school reconstruction.

https://news.abplive.com/cities/rajasthan-school-collapse-nhrc-seeks-report-on-
jhalawar-tragedy-that-killed-7-children-1790785

By : ANI | Updated at : 26 Jul 2025 09:56 PM (IST)

New Delhi [India], July 26 (ANI): The National Human Rights Commission (NHRC), India,
has taken suo motu cognisance of a media report that a Government school building
collapsed, resulting in the death of seven children and injuries to 28 others in Jhalawar
district of Rajasthan.

Reportedly, citing negligence of the administration, the local residents had informed the
District authorities about the dilapidated condition of the school building, but no action
was taken.

The Commission has observed that the contents of the media report, if true, raise a
serious issue of human rights violation. Therefore, it has issued notices to the Chief
Secretary, Government of Rajasthan and the Superintendent of Police, Jhalawar, calling
for a detailed report on the matter within two weeks.

The report is expected to include the health status of the injured students, as well as any
compensation paid to the next of kin of the deceased.

Meanwhile, Rajasthan's Health Minister Gajendra Singh Khimsar said that the state
government has ordered a report within five days on the roof collapse at a school in
Jhalawar that claimed the lives of seven students on  Friday.

He added that the Public Works Department (PWD) has been directed to assess the
structural condition of all school buildings across the state.

"...The Chief Minister has asked for a report within the next five days... PWD department
officials will inform about the strength of each building and structure in Rajasthan...”
Khimsar told reporters on Saturday.

Earlier in the day, former Rajasthan Chief Minister and senior BJP leader Vasundhara
Raje paid a condolence visit to the families of the students who lost their lives in the tragic
incident.
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Raje met with the grieving families, expressing her solidarity and support. She also
mentioned that the Chief Minister had made some announcements the previous day, and
they would follow up on them.

The state government has announced a compensation of Rs 10 lakh for the family of
each deceased student. "One family member will be given a contractual job, and the
school building will be reconstructed. The new classrooms will be named in memory of
the children who lost their lives,” the CM said.

(This report has been published as part of the auto-generated syndicate wire feed. Apart
from the headline, no editing has been done in the copy by ABP Live.)
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Deadly School Collapse Sparks Human Rights Investigation

The NHRC has taken notice of a school building collapse in Rajasthan, which resulted in
seven children's deaths. The administration is being scrutinized for negligence. A detailed
investigation is underway, with officials tasked to report on the structural safety of school
buildings statewide.

https://www.devdiscourse.com/article/headlines/3518467-omar-abdullah-lauds-legal-
aid-initiative-for-defence-personnel-on-kargil-vijay-diwas

Devdiscourse News Desk | Updated: 26-07-2025 21:39 IST | Created: 26-07-2025 21:39
IST

The National Human Rights Commission (NHRC) has initiated a suo motu investigation
following a media report on a tragic school building collapse in Rajasthan's Jhalawar
district. This incident resulted in the deaths of seven children and left 28 others injured.
There are allegations of administrative negligence, as local residents reportedly warned
authorities about the building's condition to no avalil.

The NHRC has issued notices to the Chief Secretary of Rajasthan and the
Superintendent of Police in Jhalawar, demanding a comprehensive report within two
weeks. The Commission seeks information on the victims' health status and any
compensation for the victims' families, citing serious concerns about potential human
rights violations.

In response, Rajasthan's Health Minister Gajendra Singh Khimsar announced a five-day
deadline for an investigative report. The Public Works Department has been instructed to
evaluate the structural integrity of all state school buildings. The government has pledged
Rs 10 lakh compensation per deceased child's family and assured a job for one family
member. Additionally, the school will undergo reconstruction, with new classrooms
named in memory of the victims.

(With inputs from agencies.)
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Rajasthan: NHRC seeks report on Jhalawar school roof collapse that killed 7
children

https://www.aninews.in/news/national/general-news/rajasthan-nhrc-seeks-report-on-
jhalawar-school-roof-collapse-that-killed-7-children20250726213335/

ANI | Updated: Jul 26, 2025 21:33 IST

New Delhi [India], July 26 (ANI): The National Human Rights Commission (NHRC), India,
has taken suo motu cognisance of a media report that a Government school building
collapsed, resulting in the death of seven children and injuries to 28 others in Jhalawar
district of Rajasthan. Reportedly, citing negligence of the administration, the local
residents had informed the District authorities about the dilapidated condition of the
school building, but no action was taken.

The Commission has observed that the contents of the media report, if true, raise a
serious issue of human rights violation. Therefore, it has issued notices to the Chief
Secretary, Government of Rajasthan and the Superintendent of Police, Jhalawar, calling
for a detailed report on the matter within two weeks. The report is expected to include the
health status of the injured students, as well as any compensation paid to the next of kin
of the deceased.

Meanwhile, Rajasthan’'s Health Minister Gajendra Singh Khimsar said that the state
government has ordered a report within five days on the roof collapse at a school in
Jhalawar that claimed the lives of seven students on Friday. He added that the Public
Works Department (PWD) has been directed to assess the structural condition of all
school buildings across the state. "...The Chief Minister has asked for a report within the
next five days... PWD department officials will inform about the strength of each building
and structure in Rajasthan...” Khimsar told reporters on Saturday.

Earlier in the day, former Rajasthan Chief Minister and senior BJP leader Vasundhara
Raje paid a condolence visit to the families of the students who lost their lives in the tragic
incident. Raje met with the grieving families, expressing her solidarity and support. She
also mentioned that the Chief Minister had made some announcements the previous day,
and they would follow up on them. The state government has announced a compensation
of Rs 10 lakh for the family of each deceased student. "One family member will be given
a contractual job, and the school building will be reconstructed. The new classrooms will
be named in memory of the children who lost their lives,” the CM said. (ANI)


https://www.aninews.in/news/national/general-news/rajasthan-nhrc-seeks-report-on-jhalawar-school-roof-collapse-that-killed-7-children20250726213335/
https://www.aninews.in/news/national/general-news/rajasthan-nhrc-seeks-report-on-jhalawar-school-roof-collapse-that-killed-7-children20250726213335/

ABP LIVE, Online, 27.7.2025
Page No. 0, Size:(0)cms X (0)cms.

NATIONAL HUMAN

RIGHTS COMMISSION

ABP Live

TATATS BTed WR T¢I ISR WRPR P GiZhd, NHRC 7 WeT e

Jhalawar News: AFATIGR AN A wel f KUl & arod B & Wy ot f[RUfa & 91y-
T JAD! o GIRoH! ! 4T T G3HTaol o1 faavor off =mfia 814 &1 39S .

https://www.abplive.com/states/rajasthan/jhalawar-news-nhrc-sent-notice-to-rajasthan-
government-on-jhalawar-accident-2985992

By : TiIU} T S, NI UTHT | Edited By: WeiH dddl | Updated at : 26 Jul 2025 11:06
PM (IST)
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TATATS ETGd UR TeI IOYT IRPR B GiRwpd, NHRC = W1 Aifed

https://mpbreakingnews.in/rajasthan/jhalawar-news-nhrc-sent-notice-to-rajasthan-
government-on-jhalawar-accident-51-792198

Deepak Kumar | Published on -July 26, 2025
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https://hindi.theprint.in/india/nhrc-issues-notice-to-rajasthan-government-over-jhalawar-
school-building-collapse/847622/?amp

UTST | 26 July, 2025

T faeelt, 26 el (HTNT) AT HAIMIBR SN (TTUHSREY A AR DI Bl fb I
ORI TRBR R ATAATS & ey Hefterd &1 ol § T BN Wd Bt FART R B
gl & HeToR Alfed R} f5aT 81 39 818 H I1d ST &) Ald 81 718 3R Ps 37 °d g

My
TSR 3 "1 & Tae | & g0 H fawga fRuié anfi g1
EHAR a8 JTATArS fofd & [UTAd] TRBR Wpd B FAR HI U 5w gag w1 3 ugd

28 a1, fo 9 uTd s Pt Jid 81 18 3R 25 ¥ 3% urgd 8 MY, foH ¥ 39 &1 giad
TR B

TUISRET 7 Th 99 & &gl fob 39 “Tfear &1 Wkl R wd: I forn g 6 25 Jars
DI ISR & HTATare foId H Th BRI WA B FART R ¥ I T &1 Hid 81 T3 3R
28 3= °Id gl 7y |”

HRIT IR W, RGN A forar sl &) <@ Had & SoR giad” & 9k J gfud
foar U1, dfdhd His SRR Tl ol T

3TN 3 Fal § [ sAR Hifgar Rl &t anlt wet 7, df a8 AFaiftieR Seerad &1 iR g&T
oKl Bl

[ H gl T4, “STfe, ey 3 A WBR & &I JRIG 3R Famars & gied
3fefterr o1 e oY HR & Jwrg & ik Amd W favga Rare At g1

TGRSR ST = &gl fob RUId & a8 & Wred & (U & Jr-91y gadb! &
a1 T T gares @fe 12 8)) @1 fdavo +ff < 819 &t Swie B

HINT

URId A1Yd
g
Tg TR “HINT g TordT 3 *3fTe)- 1S’ GRT 4t 7% 3. 39 e & o ffife omer T8t 2.


https://hindi.theprint.in/india/nhrc-issues-notice-to-rajasthan-government-over-jhalawar-school-building-collapse/847622/?amp
https://hindi.theprint.in/india/nhrc-issues-notice-to-rajasthan-government-over-jhalawar-school-building-collapse/847622/?amp

LATESTLY, Online, 27.7.2025

Page No. 0, Size:(0)cms X (0)cms.

NATIONAL HUMAN
RIGHTS COMMISSION

LatestLY

I P TG | ATATITS TBA HA 281 W TATISRIT 7 ISR TR H A1few faa

IS AFASR ST (TESREY) 3 YFTR &I H8l 6 IT I6RMH WHR 3R
JTAErE & gier eierd ol fod T T IRBRT Id DI AR FRA DI Ul & HeloR
e Rt fram 81 39 818y & AId B &t Hid 81 T3 3R &3 3 U gl Y|

https://hindi.latestly.com/agency-news/nhrc-gave-notice-to-rajasthan-government-after-
jhalawar-school-building-collapsed-2709968.html

TolRil ST Bhashal Jul 26, 2025 08:14 PM IST

Tt feeetl, 26 SIS AP AFAINIBR ST (TTTASRET) A QAR 1 HET o IE ISR
IMBHR 3R ATAarS & e Sieftersd oI o T T BRI W@ d &1 SR TRA &1 g1 &
HEAoR ey SR} foran §1 9 gTed o U1 BT & Hid 81 T8 3R H3 37 Urgd &l MUl

TIUISRET A g1 & TaY & &l g% | fawqga Ric At 81

HAR Y8 TATarS forel & fUudic! TRPR] W d ! SHRA &I Ud gl gag U1 3 ugd
&8 T, fO 91d st &1 Wid 81 T8 SR 25 ¥ 31 9 8 T, fH 9 $3 &1 gred
TR B

TUISRET 7 Th 99 & &gl fob 39 “Tfear ot Wkl R Wd: I forn g % 25 Jars
DI ISR & HTATare fo1a H Th BRI WA B FART TR I I Fadi &1 Hid 81 T3 3R
28 3= °Id gl 7"

HT IR W, G @ A e feRal & pd YT &t SoR glaa” & IR § gfd
foar U1, dfdhd HIs B Tal ol T

3TN 3 Fal § [ sR Hifgar Ruld &t anlt wet , 4 a8 AFaiftieR Seerad &1 iR geT
oKl Bl

F9H H gl T4, “STfe, Ty 3 AYH WBR & &I qRIG 3R Famars & giad
31efteres B e IR AR &) e & iR Ame R faxgd o anf g1

AFAIISR AN = $gl fb ROl I 90d 86 & Wed & RUfd & 9rd-ary gl &
a1 2T T gares @fe ®1E 8)) @1 ez +ff < 819 ot Swie B

@e Rifshes g wis ¥ 3MEfees 3R 3Hfal-oRes Wil g, Tt JureT g f aewed
T gR1 3YH IS ggard a1 Ufse 8! fhdm T 8)



https://hindi.latestly.com/agency-news/nhrc-gave-notice-to-rajasthan-government-after-jhalawar-school-building-collapsed-2709968.html
https://hindi.latestly.com/agency-news/nhrc-gave-notice-to-rajasthan-government-after-jhalawar-school-building-collapsed-2709968.html

Page No. 0, Size:(0)cms X (0)cms.

%% DAINIK BHARAT 24, Online, 27.7.2025

-
1y ey

NATIONAL HUMAN
RIGHTS COMMISSION

Dainik Bhaskar
HAFAIYPR ATIRT 7 YT foram, vaaes, Tadl g Sige &) Aifey

https://www.bhaskar.com/local/rajasthan/jhalawar/news/human-rights-commission-took-
cognizance-notice-to-collector-sp-and-deo-135536869.html

SQaTS5 e Ugal
fOuedie Amd § SmanT 3 7 o9 § TR 2 Rl 39 1 el

HIRPR 2T | LATCTTATS

fuqd T &1 5 IRA ¥ 7 5= St Aid & A\ F I AFaIIeR SR = T for
21 3TN 3 37 e R YRS e faum & e, Jrears & saae, Tadt 3R forar
fRrer fIerY ol Tifew SRt R Sare AT | | AFaTfeR ST A 7 f&q H tawr e Ruid
T P BT g | TR A ATATATS FHaideR B AR TRT R debTd YISl Bt TERIal d 3R
URSH! 1 GATol o ®I BT g

fRre O T f3daR 8168 & a1 YhdR &l FTATaTS ol Ugd, dfds1 d TIgUMT U 8 gl
e QT WR 3T T 39ch ST 9 JTarars ¥ &1 Wi 3H o e I gt | w5t fieamaR
T A YeATRIA W Ugd 3R 7 8l 3611 Wd & gIad o | Jadb a=i & 3ifay Tepr & off
T8l Ugd | O1d 9 AR ST Xg & al Hff I 301 I dad foran| Uudie! o | gred
¥ 91 9 et Fgad e IHaR &) a T8Y M| 816y & ¥ a1 81 39 et ol
Jgl ¥ TAERYMI UM H JRI&T Ugaman T o7 39 916 ¥ 39 gl § ot @1 off di
ﬂ'ﬂ?qﬁs‘rw% gTdifer el & axdE foram o gt 7, dfde Tt & Marsa ot &g on
WwEl



https://www.bhaskar.com/local/rajasthan/jhalawar/news/human-rights-commission-took-cognizance-notice-to-collector-sp-and-deo-135536869.html
https://www.bhaskar.com/local/rajasthan/jhalawar/news/human-rights-commission-took-cognizance-notice-to-collector-sp-and-deo-135536869.html

TIMES OF INDIA, Online, 27.7.2025
Page No. 0, Size:(0)cms X (0)cms.

NATIONAL HUMAN

RIGHTS COMMISSION

Times of India
Govt gets NHRC notice over death of labourer

https://timesofindia.indiatimes.com/city/jaipur/govt-gets-nhrc-notice-over-death-of-
labourer/articleshow/122927165.cms

Jul 27, 2025, 12.22 AM IST

New Delhi: NHRC Saturday said it had issued a notice to the Rajasthan government and
the Ajmer police commissioner over reports that a labourer got buried when the soil caved
in while digging a sewer pit on the campus of a power house.

A few labourers, including the victim, were digging a 30-feet-deep well when the alleged
incident happened, the National Human Rights Commission said.

In a statement, the rights panel said it has "taken suo motu cognisance of a media report
that a 50-year-old labourer was buried under the soil while digging a sewer pit on the
campus of a power house" in Ajmer district on July 14.

The commission has observed that the content, if true, raise a serious violation of human
rights of the victim. Therefore, it has issued notices to the chief secretary of the
government of Rajasthan and the commissioner of police of Ajmer, seeking a detailed
report in two weeks. The report is expected to include compensation, if any, provided to
the next of kin of the deceased, it said.

According to the media report, carried on July 15, the victim was 18 feet down when the
soil suddenly caved in, completely burying him. tnn
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NHRC takes Suo motu cognizance of labourer’s death in Rajasthan

https://www.newsonair.gov.in/nhrc-takes-suo-motu-cognizance-of-labourers-death-in-
rajasthan/

National Human Rights Commission (NHRC) has issued notice to the Rajasthan Chief
Secretary and Ajmer Police Commissioner over the reported death of a labourer after
being buried in soil while digging a sewer pit in a power house campus in Rajasthan.
Taking Suo moto cognizance of media reports, the commission has sought a detailed
report on the matter within two weeks. The report is expected to include compensation, if
any, provided to the next of kin of the deceased. The commission has observed that the
contents of the news report is true, it raises a serious violation of human rights of the
victim.
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NHRC notice to Rajasthan government, Ajmer police chief over labourer’s death
while digging sewer pit

According to a media report, carried on July 15, the victim was about 18 feet down when
the soil suddenly caved in, completely burying him under it.

https://www.newindianexpress.com/nation/2025/Jul/26/nhrc-notice-to-rajasthan-
government-ajmer-police-chief-over-labourers-death-while-digging-sewer-pit

PTI | Updated on: 26 Jul 2025, 6:28 pm

1 min read

NEW DELHI: The NHRC on Saturday said it has issued a notice to the Rajasthan
government and the Ajmer police commissioner over reports that a labourer got buried
when the soil caved in while digging a sewer pit on the campus of a power house.

A few labourers, including the victim, were digging a 30-feet-deep well when the alleged
incident happened, the National Human Rights Commission said.

In a statement, the rights panel said it has "taken suo motu cognisance of a media report
that a 50-year-old labourer was buried under the soil while digging a sewer pit on the
campus of a power house" in Ajmer district on July 14.

The commission has observed that the content, if true, raise a serious violation of human
rights of the victim.

Therefore, it has issued notices to the chief secretary of the government of Rajasthan and
the commissioner of police of Ajmer, seeking a detailed report in two weeks.

The report is expected to include compensation, if any, provided to the next of kin of the
deceased, it said.

According to the media report, carried on July 15, the victim was about 18 feet down when
the soil suddenly caved in, completely burying him under it.

The other labourers managed to escape.

The police, along with civil defence personnel, reached the spot and took the victim out
after an effort of about 6-7 hours.

The body of the deceased was sent for post-mortem, the statement said.
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Rajasthan: NHRC takes suo motu cognisance of labourer’s death in Ajmer

https://www.aninews.in/news/national/general-news/rajasthan-nhrc-takes-suo-motu-
cognisance-of-labourers-death-in-ajmer20250726155632/

ANI | Updated: Jul 26, 2025 15:56 IST

New Delhi [India], July 26 (ANI): The National Human Rights Commission (NHRC), India,
on Saturday, has taken suo motu cognisance of a tragic incident reported in Ajmer district,
Rajasthan, where a 50-year-old labourer lost his life while digging a sewer pit inside the
campus of a power house.

The accident occurred on July 14 when the victim, along with other workers, was engaged
in excavating a 30-foot-deep pit.

The media reported on July 15 that the man was approximately 18 feet down when the
soil around him suddenly collapsed, burying him alive. While his fellow labourers
managed to escape, he remained trapped, prompting an emergency response.

Police and Civil Defence personnel reached the site and launched an intense rescue
effort that lasted nearly six to seven hours. Despite their efforts, the man was recovered
deceased, and his body was sent for post-mortem examination.

The NHRC expressed grave concern over the reported incident, calling it a serious
violation of the victim's human rights, particularly in the context of workplace safety and
negligence.

Taking formal action, the Commission issued notices to the Chief Secretary of the
Government of Rajasthan and the Commissioner of Police, Ajmer. They have been asked
to submit a detailed report within two weeks. The report is expected to outline the
circumstances of the incident, procedural lapses, and any compensation provided to the
next of kin of the deceased. It must also highlight the steps taken by the authorities to
improve safety standards and prevent such occurrences in the future.

This incident brings renewed attention to the risks faced by labourers in hazardous work
conditions and emphasises the need for robust safety protocols and timely accountability,
stated NHRC. (ANI)
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NHRC notice to Rajasthan govt, Ajmer police chief over labourer’s death while
digging sewer pit

https://www.ptinews.com/story/national/nhrc-notice-to-rajasthan-govt,-ajmer-police-
chief-over-labourer's-death-while-digging-sewer-pit/2763318

NEW DELHI: (Jul 26) The NHRC on Saturday said it has issued a notice to the Rajasthan
government and the Ajmer police commissioner over reports that a labourer got buried
when the soil caved in while digging a sewer pit on the campus of a power house.

A few labourers, including the victim, were digging a 30-feet-deep well when the alleged
incident happened, the National Human Rights Commission said.

In a statement, the rights panel said it has "taken suo motu cognisance of a media report
that a 50-year-old labourer was buried under the soil while digging a sewer pit on the
campus of a power house" in Ajmer district on July 14.
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NHRC Seeks Report In 2 Weeks From Rajasthan On Worker’s Death While Digging
A Pit

https://lommcomnews.com/india-news/nhrc-seeks-report-in-2-weeks-from-rajasthan-on-
workers-death-while-digging-a-pit/

by OMMCOM NEWS | July 26, 2025 in Nation

New Delhi: The NHRC has sought a report from the Rajasthan government and state
police chief within two weeks over a 50-year-old labourer getting buried-to-death under
the soil while digging a sewer pit in Ajmer earlier this month, an official said on Saturday.

The National Human Rights Commission (NHRC) took suo motu cognisance of a media
report related to a labourer on the campus of a power plant in Ajmer district on July 14.

Reportedly, the victim, along with other labourers, was digging a 30-feet-deep pit when
the incident happened.

The Commission observed that the contents, if true, raise a serious violation of the human
rights of the victim.

It issued notices to the Chief Secretary, Government of Rajasthan and the Commissioner
of Police, Ajmer, calling for a detailed report within two weeks with details on
compensation, if any, provided to the next of kin of the deceased.

According to the media report, carried on July 15, the victim was about 18 feet down when
the soil suddenly caved in, burying him under it. The other labourers managed to escape.

The police, along with Civil Defence personnel, reached the spot and took the victim out
after an effort of about 6 to 7 hours. The body of the deceased was sent for the post-
mortem examination.

In another development, the Commission has planned a two-day ‘Open Hearing and
Camp Sitting’ in Hyderabad to hear 109 alleged cases of human rights violations of
Telangana on July 28 and 29 to expedite justice for victims.

NHRC Chairperson Justice V. Ramasubramanian, Members, Justice (Dr) Bidyut Ranjan
Sarangi and Vijaya Bharathi Sayani will hear the cases in the presence of the
complainants and the State officers at the MCR HRD Institute, Jubilee Hills, Hyderabad
on July 28, 2025, from 10 a.m.

NHRC Secretary General Bharat Lal, Director General (Investigation) R.P. Meena,
Registrar (Law) Joginder Singh and other senior officers will be present.

The cases to be taken up during the hearing include alleged abuse of power by the police
personnel, denial of benefits under various social welfare schemes of government,
irregularities in jails, alleged negligence in protecting the human rights of people
belonging to the Scheduled Castes and Scheduled Tribes, rights of the students studying
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in various schools across the State, rights of the women including health issues faced by
them especially the pregnant women and lactating mothers, and trafficking, among
others.

On the next day, the Commission will interact with senior officers of the State Government
at 11 a.m. to sensitise them on various human rights issues and the importance of
expeditious justice to the victims of human rights violations.

(IANS)
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Rajasthan: NHRC takes suo motu cognisance of labourer’s death in Ajmer

https://www.bignewsnetwork.com/news/278469305/rajasthan-nhrc-takes-suo-motu-
cognisance-of-labourer-death-in-ajmer

ANI | 26th July 2025, 21:37 GMT+11

New Delhi [India], July 26 (ANI): The National Human Rights Commission (NHRC), India,
on Saturday, has taken suo motu cognisance of a tragic incident reported in Ajmer district,
Rajasthan, where a 50-year-old labourer lost his life while digging a sewer pit inside the
campus of a power house.

The accident occurred on July 14 when the victim, along with other workers, was engaged
in excavating a 30-foot-deep pit.

The media reported on July 15 that the man was approximately 18 feet down when the
soil around him suddenly collapsed, burying him alive. While his fellow labourers
managed to escape, he remained trapped, prompting an emergency response.

Police and Civil Defence personnel reached the site and launched an intense rescue
effort that lasted nearly six to seven hours. Despite their efforts, the man was recovered
deceased, and his body was sent for post-mortem examination.

The NHRC expressed grave concern over the reported incident, calling it a serious
violation of the victim's human rights, particularly in the context of workplace safety and
negligence.

Taking formal action, the Commission issued notices to the Chief Secretary of the
Government of Rajasthan and the Commissioner of Police, Ajmer. They have been asked
to submit a detailed report within two weeks. The report is expected to outline the
circumstances of the incident, procedural lapses, and any compensation provided to the
next of kin of the deceased. It must also highlight the steps taken by the authorities to
improve safety standards and prevent such occurrences in the future.

This incident brings renewed attention to the risks faced by labourers in hazardous work
conditions and emphasises the need for robust safety protocols and timely accountability,
stated NHRC. (ANI)
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India News | Rajasthan: NHRC Takes Suo Motu Cognisance of Labourer’s Death in
Ajmer

Get latest articles and stories on India at LatestLY. The National Human Rights
Commission (NHRC), India, on Saturday, has taken suo motu cognisance of a tragic
incident reported in Ajmer district, Rajasthan, where a 50-year-old labourer lost his life
while digging a sewer pit inside the campus of a power house.

https://www.latestly.com/agency-news/india-news-rajasthan-nhrc-takes-suo-motu-
cognisance-of-labourers-death-in-ajmer-7023572.html

Agency News ANI| Jul 26, 2025 04:08 PM IST

New Delhi [India], July 26 (ANI): The National Human Rights Commission (NHRC), India,
on Saturday, has taken suo motu cognisance of a tragic incident reported in Ajmer district,
Rajasthan, where a 50-year-old labourer lost his life while digging a sewer pit inside the
campus of a power house.

The accident occurred on July 14 when the victim, along with other workers, was engaged
in excavating a 30-foot-deep pit.

The media reported on July 15 that the man was approximately 18 feet down when the
soil around him suddenly collapsed, burying him alive. While his fellow labourers
managed to escape, he remained trapped, prompting an emergency response.

Police and Civil Defence personnel reached the site and launched an intense rescue
effort that lasted nearly six to seven hours. Despite their efforts, the man was recovered
deceased, and his body was sent for post-mortem examination.

The NHRC expressed grave concern over the reported incident, calling it a serious
violation of the victim's human rights, particularly in the context of workplace safety and
negligence.

Taking formal action, the Commission issued notices to the Chief Secretary of the
Government of Rajasthan and the Commissioner of Police, Ajmer. They have been asked
to submit a detailed report within two weeks. The report is expected to outline the
circumstances of the incident, procedural lapses, and any compensation provided to the
next of kin of the deceased. It must also highlight the steps taken by the authorities to
improve safety standards and prevent such occurrences in the future.

This incident brings renewed attention to the risks faced by labourers in hazardous work
conditions and emphasises the need for robust safety protocols and timely accountability,
stated NHRC. (ANI)


https://www.latestly.com/agency-news/india-news-rajasthan-nhrc-takes-suo-motu-cognisance-of-labourers-death-in-ajmer-7023572.html
https://www.latestly.com/agency-news/india-news-rajasthan-nhrc-takes-suo-motu-cognisance-of-labourers-death-in-ajmer-7023572.html

LATESTLY, Online, 27.7.2025

Page No. 0, Size:(0)cms X (0)cms.

(The above story is verified and authored by ANI staff, ANI is South Asia's leading
multimedia news agency with over 100 bureaus in India, South Asia and across the globe.
ANI brings the latest news on Politics and Current Affairs in India & around the World,
Sports, Health, Fitness, Entertainment, & News. The views appearing in the above post
do not reflect the opinions of LatestLY)
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NHRC, India takes suo motu cognizance of the reported death of a labourer after
being buried in soil while digging a sewer pit in a power house campus in Ajmer
district, Rajasthan

https://indiaeducationdiary.in/nhrc-india-takes-suo-motu-cognizance-of-the-reported-
death-of-a-labourer-after-being-buried-in-soil-while-digging-a-sewer-pit-in-a-power-
house-campus-in-ajmer-district-rajasthan/

By iednewsdesk | July 26, 2025

The National Human Rights Commission (NHRC), India has taken suo motu cognizance
of a media report that a 50-year-old labourer was buried under the soil while digging a
sewer pit in the campus of a power house in Ajmer district of Rajasthan on 14th July,
2025. Reportedly, the victim, along with other labourers, was digging a 30-feet-deep well
when the incident happened.

The Commission has observed that the contents, if true, raise a serious violation of human
rights of the victim. Therefore, it has issued notices to the Chief Secretary, Government
of Rajasthan and the Commissioner of Police, Ajmer, calling for a detailed report within
two weeks. The report is expected to include compensation, if any, provided to the next
of kin (NoK) of the deceased.

According to the media report, carried on 15th July, 2025, the victim was about 18 feet
down when the soil suddenly caved in, completely burying him under it. The other
labourers managed to escape. The police, along with Civil Defence personnel, reached
the spot and took the victim out after an effort of about 6 to 7 hours. The body of the
deceased was sent for the post-mortem examination.
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NHRC notice to Rajasthan govt, Ajmer police chief over labourer death after buried
alive in sewer pit

According to the media report, carried on July 15, the victim was about 18 feet down when
the soil suddenly caved in, completely burying him under it. The other labourers managed
to escape.

https://www.moneycontrol.com/news/india/nhrc-notice-to-rajasthan-govt-ajmer-police-
chief-over-labourer-death-after-buried-alive-in-sewer-pit-13331979.html

Moneycontrol News | July 26, 2025/ 17:53 IST

The NHRC on July 26 (Saturday) said it has issued a notice to the Rajasthan government
and the Ajmer police commissioner over reports of a labourer getting buried when the soil
caved in while digging a sewer pit on the campus of a power house.

A few labourers, including the victim, were digging a 30-feet-deep well when the alleged
incident happened, the National Human Rights Commission said.

In a statement, the rights panel said it has "taken suo motu cognisance of a media report
that a 50-year-old labourer was buried under the soil while digging a sewer pit on the
campus of a power house" in Ajmer district on July 14.

The commission has observed that the content, if true, raises a serious violation of human
rights of the victim.

Therefore, it has issued notices to the chief secretary of the government of Rajasthan and
the commissioner of police of Ajmer, seeking a detailed report in two weeks. The report
is expected to include compensation, if any, provided to the next of kin of the deceased,
it said.

According to the media report, carried on July 15, the victim was about 18 feet down when
the soil suddenly caved in, completely burying him under it. The other labourers managed
to escape.

The police, along with civil defence personnel, reached the spot and took the victim out
after an effort of about 6-7 hours. The body of the deceased was sent for post-mortem,
the statement said.

With inputs from PTI
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